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Natice 15 hereby gives that the Nafiona! Company Law Tribunal, Allahabad Bench: has ordersd the
cemmencement of liauidation of (he Kushal [nternational Limited on 20th December 2021,

The stakeholders of Kushal International Limited are hereby called upan to submit their claims with
procfonor before 19th January 2022, to the figuidator atthe address mentioned zgainstitem No.10.

The finarcial creditors shall submit thair claims with proofby electronic means only, All Gther creditors may
submitthe claims wilh the precfin person, Dy post or by electrenic means. '
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